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SHINDE): (a) Statewise number of Gios 
in India in 1966-l>7 season were as under:· 

S Dre No. 0/ wOlking 
Ginlling Fac1orie.'". 

Assam 13 
Andhra Pradesh 41 
Gujarat 428 
Madhya Pradesh 252 
Maharashtra 779 
My sOre 517 
Punjab (earstwhile) 41 
Rajaslhan 19 
Tamil Nadu 108 
Tripura 2 
Wesl Bengal 5 ------

All India Total 2211 

Information ab,mt the Statewise output 
capaci!} of gins is not available. However. 
the existing capacily in Ihe country appears 
to be sufficient for the presenl size of lhe 
crop. 

(1-) The gins installed in most of the 
factories are old but these are reported to 
be working satisfactorily with period i.e. re-
placement of the working parts like rollers 
knife etc. 

(c) Government of India has not drawn 
up any such Plan. 

(d) There is no sucb proposal at pre-
seol. 

(e) Siggle roller as well al double-roller 
gins arc iDdigcoously available However, 
sawgins have to he imported. 

Recommeadll&loo rer 1U"ly or Jeep 
to Sapdt. Post Offices, Kangr. 

Postal OI.i.loa 

2562. SHRI HEM RAJ : Will the Mi· 
nister of INFORMATION AND BROAD· 
CASTING AND COMMUNICATIONS be 
pleased to state: 

(a) whether the Regional Post and Te-
legraph Advisory Committee has recom,,":n-
ded for the sUJ'ply of a jeep to the Superln-
tendenl Post Offices,Kangra Postal Division; 
and 
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(b) it so. when tbe recommendatioo 
was received and the result tbereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE DEPA· 
RTMENT OF COMMUNICATIONS (SHRl 
SHER SINGH) : (a) Yes. 

(b) The recommendation was received 
on 9.7-68. 

Government of India have sanctioned 
2 jeeps for use in two of Ihe border dil'i-
sions of Assam on experimental basis, to 
study whether tbe advantages derived from 
the provision of such transport would be 
cammemurate witb tbe,additional expenditu· 
re involved. Afler tbe results or this experi-
ment are sifted and a final decision is taken 
tbe proposal to provide Goveroment lIans· 
porI to Superintendent of Post Offices at 
Kongra will be examined. 

LIIDCI Lnsed oat 10 Vija, Nagar, Delhi 

2563. SHRI M. KAMALANATHAN : 
Will the Minbter of LABOUR AND REHA· 
BILITATION be pleased to state: 

(a) whelber the Rehabilitation Depart· 
ment ha.. in contravention of tbe Delbi 
Master Plan and the Town Plan, leased out 
public places in Block 'G' Vijay Nagar, 
Delhi -9; and 

(b) if so, what action Government 
propose to rectify and rest!)re tbe 18Ild for 
comn unity ,welfare ? 

THE MINISTBlt Of' LABOUR AND 
REHABILITATION (SHRI D. SANJIVA-
YY A): (a~ Only in one iIII18oce, it was 
bHJll8ht out tha. a piece of adjacent land, 
which Was transferred to the allottee of tbe 
near·by house, was a part of a lane and 
park. SbOWD in the Ma sterPlan. 

(b) When this ract came to tbe notice 
of the Department ('f R~habilll1RieD, st.ps 
were taken to have the allotment cancelled. 
by initiating judicial proceedings. but tbe 
Department did not succeed. 

Installation of Public Call Office at 
TII_r.1II1 Dlnilaplir, Orina 

2564. SHRI A. D1PA: Will the Mini. 




